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2, Senior Divisional Gpera*ting Manag ng orth
Railway, Moradabad. . TToe
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3. Station Supdt., Northern Rai 2
: Station, Moradaba-, |
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(By Hon'hle Dr, R. K. Saxena, ﬂaﬂ e"ii"'
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This 0.4, was filed by S:l:i. &*‘* _
seeking the relief that the impugned ga
wheraby the exchange of Railway Cuar |
be cuashed and the possession of ths apj
disturbed. ¥
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2 Briefly stated facts of th& se are that the {
applicant was appointed as Guard ﬁrade: C ‘ ). A
He was posted at Moradabad in the year J,@ﬂ: .
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1is mutuwal exchange t
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No., 141C of 199 was moved on béWé’*_]f l-?

a prayer that the O.A. be dismlssed as mr‘u’srib*:f.r*.'.%

5. Shri K. N, Katiyar proxy counsel to or

reiterates the contents of the application and *\}:ﬁi
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D. C. Sax2ana . has no objection, In view of the e f
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